FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF WIND WORLD (INDIA) INFRASTRUCTURE

PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

WIND WORLD (INDIA) INFRASTRUCTURE
PRIVATE LIMITED

2. | Date of incorporation of corporate debtor | 18/10/2005
3 Authority under which corporate debtor is | ROC- Mumbai
" | incorporated / registered
4 Corporate Identity No. / Limited Liability | U45200MH2005PTC156819
" | Identification No. of corporate debtor
Address of the registered office and | Enercon Tower, Plot No 9-A Veera Industrial
5 principal office (if any) of corporate debtor | Estate Veera Desai Road, Andheri (West),

Mumbai City, Mumbai, Maharashtra, India,
400053

Insolvency commencement date in respect
6. | of corporate debtor

CIRP order pronounced on 07.10.2025
Order received/communicated on 07.10.2025

Estimated date of closure of the insolvency
resolution process

05.04.2026 (180 days from the date of CIRP order)

Name and registration number of the
8 insolvency professional acting as interim
resolution professional

Name —IP Megha Agrawal
Registration Number -IBBI/IPA-001/1P-
P01456/2018-19/12272

Address and e-mail of the interim
resolution professional, as registered with
9. | the Board

Address- 001, Shivranjini Apartments in Circle of
Congress Nagar Garden, Congress Nagar,
Nagpur -440012 (M.S.)

Email: ip.meghaagrawal @gmail.com

Address and e-mail to be used for
correspondence with the interim resolution
professional

Address- Plot No. 72, Anjaneya Niwas, opp. Dew
and Trinity Hospital, Hindustan Colony, Wardha
Road Nagpur -440015 (M.S.)
Email: wwiipl.cirp@gmail.com

11. | Last date for submission of claims

21.10.2025

Classes of creditors, if any, under clause (b)
12 of sub-section (6A) of section 2I,
" | ascertained by the interim resolution
professional

Not Applicable

Names of Insolvency Professionals
identified to act as  Authorized
Representative of creditors in a class
(Three names for each class)

13.

Not Applicable

(a) Relevant Forms and
14. (b) Details of authorized
representatives are available at:

a) Weblink:https://ibbi.gov.in//en/home/download
b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of Wind World (India) Infrastructure Private
Limited on an order dated 07.10.2025 (order received/communicated on 07.10.2025).

The creditors of Wind World (India) Infrastructure Private Limited are hereby called upon to
submit their claims with proof on or before 21.10.2025 to the interim resolution professional at the

address mentioned against entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class in Form CA.- Not applicable

Submission of false or misleading proofs of claim shall attract penalties.

SD/-
Date: 09.10.2025 IP Megha Agrawal
Place: Nagpur Interim Resolution Professional

IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to — 31.12.2025
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o Borrowar's attantion s imvited Lo provisions of aub-section (8) of section 13 of the Act, In respect of time  Miarbai eid "
available, 1o redeem the [Oate: 1102025
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wmu&mmmxmmmn}nwmmmmmuausxeoww
TRIBUNAL MUMBAI (ORT-81) o by Oréins tough
OF BARODA of having IFSC Code Mo, mmwwwwmmahmmmmumm
addess proot and identty procl, emal D, Mobie No. and in case of the company or any ofer document, confiming

NOTICE INVITING TENDER o] o S S
e poe ‘Work Description TenderFes Eamest Money Depostt
"mm"mm y Supplyof | Rs. 10,000/~ (Rupees Ten Thousand | Rs. 3,50,000/ (Rupses Thres Lakhs Fifty thousand
PROCLAMATION OF SALE: IMMOVABLE 5 ‘only) + GST via online, Online payment | only) via onfine, Onkine payment should be made by FORM NO. 14
PROCLAMATION OF SALE UNDER RULES 37. 38 AND 52 (1)2) OF SECOND SCHEDULE TO THE INCOME TAXACT, All-in-One Printers. | should be made by Net-banking | Net-banking through portal integrated payment [Se¢ Regulation 23(z)]
1961 READ WITH THE RECOVERY OF DEBTS & BANKRUPTCY ACT, 1963 Laptops, Apple | through portal integrated payment | gateway during online bid m Estimated By Regd. A/D, Dasti failing which by Publication,
CENTRAL BANK OF INDLA Date of Auction Sale: A1Z2025 1PADs. ‘gateviay duri Valug ofthe Tender is Rs. 3.5 OFFICE OF THE RECOVERY OFFICER - Il
%, MR, DERIKRANJAN aﬂv:ummm BORS Tender Activitles Impariant Date Time Venus DEBTS RECOVERY TRIBUNAL MUMBAI (DRT 3)
2 Star date of bid submission 08-10-2025 at 09:00 AM 181 Floot, MTNL Telephone Exchange Bulkding, Sector-30 A, Vashi,
(CD 1) MR, DERIKRAJAN BENARSHAW NADAR
AT FLAT NO. 502, 5TH FLOORVISTA ENCLAVE, PLOT NO. 4, SECTORNO. 2, Pre-8d Mesting Pre-&dumuumluaumm-m-msmnwmvm Usersity of Navi Mumbai- 400703
AV MUMBALI - 200 708, 63l Maragement Hall, Third fioor, Dr. Eabasahe Ambediar Bivan, DEMAND NOTICE
Whereas Recovary Certficats No. RC NO. 26 OF 20221n 0ANO. 26 - Ofcer, DESTS Santacraz (E), Muribai - 400 NOTICE UNDER SECTIONS 25 TO 26 OF THE RECOVERY OF DEBTS &
RECOVERY TRIBUNAL . 231 Two Lakhs Thirtyone | | [Last cate of Ba scbmession TEE e TR BANKRUPTCY ACT, 1853 AND RULE 2 OF SECOND SCHEGULE To
o the CD, and you, e CD, fabed 1 repsy the mmmwmmm-lmmmnpmn,w THE INCOME TAX ACT, 1581,
mdnmmm.wwmu And whereas the undersigned has ordersd the sake of the -tander portal and will not b Ay Crcur RP NO. 83 OF 2020
mentoned in the Schedule hereunder towards satisfaction of the said | | [Technical Bid pening 18-10-2025 210100 P
1muuanuw«cmqmmmmcw BANK OF M:Hlmuln
3
1: 00: PM to 2:00 PM by auction an: bigding shall take place Iarough Onling m:u::huﬁ:i& Financial Bid Dpsring m&wﬂmﬁw’:‘]mmﬂmm SHRI DAMY BHIVA CHAUDHARI AND ORS
PANOYAC1 India Pyt 1, Mobile No 5865632537 etions com, il palasoa. e
T of banik officer for provider s, Name: MR. BIKRAM RAI Mobile No. B8S5733255 Emai:- g imanal LEGAL HEIRS OF
Bmthands 1 permited. ©0-1. SHRIDAMU BHIVA CHAUDHARL
mmuuuumammmmunﬂmﬂummlmwnm T . - T Residing At Post Kokanpaon Khurd Tal Dindori Dist Nashix 422202,
: ey e U?:u?ulbrm;:nmu i “u:&::‘ﬁ‘mm’,‘:;f i 1. This i 10 oty It a6 per the Recovary Ceriificate issued in pursuance of
ot aptonet | |ier tlonger ¥ exiended with idderconsent) | otdets passed by the Presiding Officer, DEBTS RECOVERY TRIBUNAL

1. All the Eligible Tenderers need 10 be registered on Mtpsy/mahatenders.gov.in o get User Id and Password 1o

2 Mithe Tencerersarer
J Fore-Te

0-4001002, , 0120-6277787

5, Ths details of the above- m ¢ 0 110 n e d e-Tender shall be available on biips://mabatendere.gov.in under the tab -
Tenders by Organization - University of Mumbai
Date :08-10-2025 Regisirar,
Place : Mumbal University ol Mum

KDTAK MAHINDRA BANK LIMITED

MUMBAI (DRT 3) in TOA/45/2016 an amount of Ra 44,665,007 (Rupees

Forty Four Lakh Fifty Five Thousand Nine Hundred Eighty Seven
) L) wel 050120180

reakzation and costs of Rs T2,000 (Rupees Seventy Two Thousand
Only) hat become due against Legal Heirs of Certificate Detlor-1, joindy
and severally with other Defendarts.

2. You are hereby deected to pay uuanonm-c-msmnarn-mm

e Recovery of Debts Dus fo Banks and Financial Mumlﬂ 1993
and Rules there Lnder.

3. You are heraby ardered 1o declare on an afidavil the perticulars of yours
assets onor before the nextdate of hearing.

immadiately after

result of which the Bank -nscemu:m:u to issue notices calling upon the Borrower/s to repay the outstanding|

e, T, 1,3 Bch Banie o Compen, Bande K, Mo - 0068 4
i‘Z’."S‘A.‘.: D e R Tl | * Yooreoreoyccareiasppen
AUCTION NOTICE b
facility items, g
as specified below. Th 3 (b) All costs, charges and expenses incurred in respect of the service of this

notice and warrants and othef processes and all ofher proceedings

amounts. However, the therey the Bank to| 1aken{ar ecovering the amount due.
orpartcipaior e skt hidri fthe Bark Gi 07.07.2025
MObie lorpEcpdion i B R ™ b e
Tha Earnest Mane [EMD), Reserve P :
y Deposit [ENMD), rice and BId Increase, be fixed as foliows: e Prac poA pemaummmm
5. K| Detals of property EMD Amount Ei e Recovery Officerd
fnRs) (nRs) mustile offin Ry ) Applapac Party Name Sute Location | Sub Location | 005 DEBTS RECOVERY Tu!uNALIluul-ﬂllDll‘r:]
1. | FLAT NO. 502, STH FLOOR. VISTA ENCLAVE, PLOT NO. S s T VARSHA DINESH GAGA
4,SECTOR 0.2 TALOUAACHANMIDA NEAR PAVEL. | 2 ] A S0, guu:u::: CARTOIH :uuis:um Maharashira g::ﬂuuw [t [
UMBA| | ANDHERIKUR | 75.60
NAVI MUMBAL 400705, TALUKA PANVEL, DISTRICT. RAIGAD, Fouasssss i e e AR ]
ADVEASURING ABOUT 28,428 SQ. MTRS CORPET o CIRLMUMAA! | ANDHIRILER | 2300 BOMBAY CLOTH MARKET COMPANY LTD.
REANNOOR 534 50 MTRS. EULT P AREA T & Babiaun Tuosss] | Reg. office :13, Shamaldas Gandhi Marg, Mumbai - 400 002
PATL 2 BADLAPUR |103ss eg. office :13, Shamaldas Gandhi Marg, i 3
chm dele £ do heElDshalbes ¥ T AADLAPUR o CIN: UT4999MH1904PLC000194
oty PASHA o
g Aoy NIRUPA SEN c 0OMBVAL [21san NOTICE OF 121" ANNUAL GENERAL MEETING
MADAN KASHINATH LAD s VAL | 5157 P . - -
ol § TICE is hereby given that the 121 Annual General Meeting
AN ol RAJBHAR £ GHATKOPARE | 4313 No
. " i property the pr - ":“‘;’"‘WW"‘“L:;.';TA:E fai wmms 5S84 (AGM) of the Members of BOMBAY CLOTH MARKET COMPANY
s0anaher 2 cffcerRoking e sl Grec, and n efact of péymen, T progery sl forfihbe gai kot s o | [[GLNLS36273 Rt i oo | LIMITED will be held on Thursday, 30° October 2025 at 4.00
The 2% o SEMD etdayin| [Glaoizzs HARESH RAHUL SONAWANE Craisigsa | GHATKOPARE | 3027 | | p.m. at Mahajan Hall, Mahajan Chowk, 1* Floor, 250, Sheikh
S g T o e el T B e e e e M. . Market Mimbai 4000020 s the
orif e Y y by pr 61142009047 SHUBHAI ANAND YADAV Craunea | kaner | gepg | | business as set forth in the Notice which has been sent to all
T S Tt B s oo b Facoooy tmobn| [eMgEs DHARMESH VIMOORA! BADAN] crananggn | wiruncs Tooosp] | the rnembers DJrecturs and Audltors of the Company at their
P o p 4 GLNISB2059 URAJ GANPAT TUNGARITA CYRIMUMBAI | MATUNGA | 1166
Jipouk, 4 doong he Expenses Lbagaicy T w&";?;‘,:,"‘:“m: e pairrtoel st dod l BT URAJ GANPAT TUNGARITA Maharashtra | CTRUMUMEAI] MATUNGA | 3106 g g and Audited
vy part of he sum lor which it may subsaquenty be sokd, The property | | GLN39735967 URAJ GANPAT TUNGARIYA Cramunpal | MaTunGa | 2765 | | Financi; forthey ded March 31,2025,
GLN2472109 SHWETAMBARI KRISHNA HIRE CTRLMUMBAI MATUNGA | 77134
Hghast idse shal nct ey FgH15e over e pecpary Ul B sal s confimed by B Recovey Oficer, DEBTS | | GLIA9786921 “RBDUL KALAM GHAN Craiausa | matunea | gosz | | Book Closure: Pursuanllu Section 91 (1) of the Companies Act
RECOVERY TRIBUNAL MUMBAI (DRT 3) GLN38D083S TRISHA TUSHAR KUALAP CTRMUMBA | MATUNGA |10439] | 2013 th the Share Transfer Books of
mdemWthmmu case of | GLN3821523 BHAGYA RAJPAL MARGAM CTALMUMBAI | MATUNGA | £7.04 - in closed f hi
DOBC/Pay ordar by hand. m:umum [einas21azo | BHACTA RAJPAL MARGAM Maharasnira | Craumumea) | MATUNGA | €121 the Company will remain closed from Thursday, 23 October
M“"“"E*m“‘”“““““"‘"““:“:_“““mm“ GLN3E21557 BHAGYA RAJPAL MARGAM CrauMunsal | MATUNGA |q0267] | 2025 to Thursday, 30th October 2025 (both days inclusive) for
| be entertaned. U s DAL ko Lo, ens L322 | aking record of the Members of theCompany for lhepurpnse
Incase of o tan ons Resof propay brought o sae he 8l of such properies wil be a3 por e convenience and Ris ot | GLN398E610 AT CIRMUMBA  MUIUND 11558) 14 ki
e _CHETRA TRATHARAN o MULUND | gsss | | of AGM g
INAI Biders k their nid GLN3715534 U FONAR CTALMUMBAI] _ MULUND | 1169 The Membs dto notify any £t o
(Embassy). Nmmdhmhmmm numnunwm mﬂu 10 Putlication GLN3921026 SANIAY MARESH SARVAIVA CTRLMUMBS MULUND | 56.79
oy mmhwnm-ﬂ-wnlml GLN3767015 DHANATUAY MEHRA CTRLMUMBAI| __MULUND | 253; the Company at the above address at the earliest.
reeasoratl of oy pvons o e e tme without assigring any reason [Gineooress | @ AT
Dol o 4 Pt e . R e Selailoiaibia < Every member entitled to attend and vote at the AGM is entitled
‘Schedule of Property: GUN3822857 TATPAL MANGAL Maharashira | 1 1o appoint a proxy to attend and vote instead of himself/herself
. [Coms fany whichfaveboen|| | GUNS022577 | RAMSHRFE T and such proxy need not be a member. Proxies in order to be
Lo | Descrgmonoitepropedy  |Revenss sssessed upon Rtute o iy e 1o Do properyand ||| GUNB673654 SAPRA S SAWANT =T 2 - 5
Y. Tobe said ropery o pat et | Speureronces o NI o GUN3673703 SAPNAS SAWANT CraMumea] Thane [ 3377 | effective should be duly completed, stamped (if applicable)
= nature and value | Gunarsezs | RAHUL BALASAHES MALI Cragauipa | THANE 18113 | | and signed and must be deposited at the registered office of
GLN3742428 SHAMIM MOHSIN KHAN CTRLMUMBA] THANE . .
1. |FATNO. ﬁc?“wﬂ%sa‘; SOCETY DUESAS GUN85750 VEL PITCHIAN == Tian: mEaD| 77eg | | the Company notless than 48 hours before the time for holding
nomz‘ e NOT KNOWN HOT KNOWN o:;amwms GLN3sESTTE VELU PITCHIAR CTRUMUMEBAI | THANE MEAD] 305 Annual General Meeting.
m.c w“"""" ‘; .0.09T3- GLN3S85754 VELU PITCRIAR CTAUMUMBA) | THANE_MEAD 5
400709, TALUKA PANVEL.| GLN3390885 SOUMPARANIAN SUNIL MAHALT fan THANE MEAD By Order of the Board of Directors
DISTRICT- RAIGAD GLN3S77864 SANIAY HARILAL NAIK T THANE_MEAD For Bambay Cloth Market Company Limited
;s :?a”:ss‘:':'s;acﬁi%g GLN4DO3435 (CHANRAJ BABURAO GANDGE Maharashtra | CTRIMUMBAI | THANE_MEAD| 4370
AREA AND OR 34.534 S| Bidders are requested to Submit a copy of their Photo = ldwuty, signature and address proof along with their
MTRS, BULT UP AREA. original for verification together with two recent ub L should be
Mot A, e sy Do | |Present to handover the documents The Bank msewenhu-lhl to change the mwm}mdmanu
Between 11AM 1o 4PM, Last date of of | |canceltheauction/
[EMD and bid P o 4:34 ank w The cast of the auction szssmlbguzb:u-d 10 the customer account. Bank reserves the right to recover the
equallyta recover their dues, bal. . E
‘Glven undermy hand and seal on this e, 0811012025 e opsstetil For any further detall/assistance/charification regarding the terms and conditions of the auction, you are| | Flace: Mumbai
RY OFFICER

Mr.Rakesh. 14

RECOVE
DEBTS RECOVERY TRIBUNAL £l

Date: 7* October, 2025
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